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(c) Press reports indicate that this is
one of the demands of the employees.

(d) and (¢). As the question has not so
far been discussed in the National Council
of J.C.M. where it has been raised, there
is no justification for the Central Govern-
ment employees taking recourse to an agita-
tional approach as reported in the Press.

MEDICINE FOR ASTHMA

3600. SHRI S. M. BANERJEE : Will the

Minister of HEALTH, FAMILY PLAN-
NING AND URBAN DEVELOPMENT

be pleased to state :

(a) whether it is a fact that a professor
of the Vallabhbhai Patel Chest Institute,
Delhi has discovered a medicine for curing
Asthma;

(b) if so, whether this medicine has been
triet_!; and
(c) if so, the results thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (SHRI B. S. MURTHY) : (a) and
(b). No new medicine has been invented
for curing asthma, but certain new pros-
pective remedies are being tried, such as
Cobra Venom and Tylophora Indica.

(c) In some patients the results have been
encouraging but the data is being analysed.

FOREIGN EXCHANGE POSITION

3601. SHRI S. M. BANERIJEE : Wil
the Minister of FINANCE be pleased to
state :

(a) whether the forcign cxchange posi-
tion has improved as compared to 1966-67;

(b) if so, to what extent; and

(c) if not, the further steps which have
been taken or are being taken to improve
the position?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI) : (a) to (c). Compared
with 1966-67, export earnings improved in
1967-68 by $ 56 million. In the first two
months of the current financial year, exports
bave been higher by 23% over the level
in the corresponding period last year.
Imports, on the other hand, were lower
by about $ 139 million in 1967-68 as
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compared to 1966-67. In the first two
months of the current year, they have
been more or less at the same level as
in the corresponding period of 1967-68.
As compared with the decline in the foreign
exchange reserves (net of IMF) of § 135
million and § 45 million in the April-July
period in 1966 and 1967, the decline in the
same period this year is § 8 million. The
Government have taken a number of steps.
to promote exports and to encourage import
substitution with a view to improving the
foreign exchange position.

FOREIGN EXCHANGE VIOLATION CASES
IN BOMBAY AND CALCUITA

3602. SHRIS. M. BANERIJEE : Will the
Minister of FINANCE be pleased to
state :

(a) how many cases of forcign exchange
violation were brought to the notice of
Government in 1967 in Bombay and
Calcutta;

(b) the action taken by Government
thereon;

(c) whether there were scarches made in
Calcutta in May or June, 1968; and

(d) if so, on what charges?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI) : (a) During the ycar
1967, the Enforcement Directorate in
Bombay and Calcutta registered 1052 cases
(835 in Bombay and 217 in Calcutta) of
suspected violation of thc provisions of
the Foreign Exchange Regulation Act,
1947.

(b) Adjudication proccedings were initiat-
ed in 454 cascs, of which 296 have already
been adjudicated. Complaints were filed
in courts of law in four cases.

(c) and (d). Yes, Sir. Scarches were made
by the Enforcement Directorate in Calcutta
both in May and in June, 1968. These
scarches were in respect of cases of under-
invoicing of goods exported, failurc to
realise full value of exports and unauthorised
buying, selling, lending and acquiring of
foreign exchange.





